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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

Original Application No. 311 of2022 

IN THE MATTER OF: 

1 

DR. JEET SINGH YADA V ... APPLICANT 

VERSUS 

GOVT. OF NCT OF DELHI & ORS. ... RESPONDENTS 

RESPONSE/ REPLY ON BEHALF OF RESPONDENT NO. 3- DELHI 

DEVELOPMENT AUTHORITY ALONG WITH SUPPORTING 

AFFIDAVIT. 

MOST RESPECTFULLY SHOWETH: 

I. That the present Reply is being filed on behalf of Delhi Development 

Authority/ Respondent No. 3 ("ODA"/ "Answering Respondent") in 

terms of the order passed by this Hon'ble Tribunal on 29.11.2022. 

2. That vide order dated 15.09.2022, this Hon'ble Tribunal was pleased to 

implead the Answering Respondent as Respondent No. 3 and direct filing 

of response. 

3. That it is most respectfully submitted that the Answering Respondent is 

confining the present short response/ reply to the status of Shishuwala 

pond only and seeks some time from this Hon'ble Tribunal to file 

additional response/ reply in relation to other ponds, namely, Shangushar, 

Guga, Johdi and Guhli. Further, the Answering Respondent craves liberty 

to file detailed response/ reply, if so directed by this Hon'ble Tribunal. 

4. At the outset, it is humbly stated that the Answering Respondent denies 

all averments made by the Applicant in relation to the Answering 

Respondent insofar as they are contrary or inconsistent with the contents 

of the present reply. Nothing may be deemed to be admitted for want of 

traverse. It is submitted that the Answering Respondent ~/iY'committed 

" any act or omission that is contrary to law or the procedure established 

by law. 
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2 
5. That as per the revenue records maintained by the Answering 

Respondent, Shishuwala pond admeasures 16 Bigha and 5 Biswa (Khasra 

No. 190/1). It is submitted that the said water body is currently retained 

by the Delhi Jal Board i.e. Respondent No. 4 and is under construction/ 

commissioning phase. It is only after completion of the commission work 

that the Delhi Jal Board/ Respondent No.4 will hand over the same to the 

Answering Respondent. A copy of letter bearing no. DJB/ACE (P)-

4/2022/ 8877-8884 dated 21.11.2022 issued by the Delhi Jal Board/ 

Respondent No. 4 providing details of water bodies and lakes retained by 

it has been annexed hereto and marked as Annexnre R3/l. 

6. That it is also pertinent to mention that the matter of encroachment on the 

said land is also being monitored by the Hon'ble High Court of Delhi, in 

the matter of Shri Roshan Lal v. Government of NCT of Delhi & Ors. 

[W.P.(C) 4215/2021 ]. The Land Survey/ Demarcation is being conducted 

by the Sub-Divisional Magistrate, Punjabi Bagh, Government ofNCT of 

Delhi to identify encroachment. Further, in terms of the order of the 

Hon'ble High Court dated 22.08.2022 (passed in the aforementioned 

matter), the Answering Respondent has already issued a Cheque bearing 

No. 267166 dated 15.12.2022, amounting to INR 2,23,300/- in favour of 

Mis lntech Engineering along with a letter dated 16.12.2022 bearing no. 

F.54(191) SWD-9(DPD-l)/DDA/A/800. A copy of letter date dated 

16.12.2022 bearing no. F.54(191) SWD-9(DPD-l)/DDA/A/800 along 

with Cheque bearing No. 267166 is annexed hereto and marked as 

Annexure R3/2. 

7. That, in view of the above facts and circumstances of the case, the 

captioned original Application may be dismissed qua the Answering 

Respondent. 

Date: 04.02.2023 
Place: New Delhi 

' ~ "'./ 
Respond~o.3 

Through: 

~· 
ISHAAN SHARMA 

Advocate for the Respondent No.3-DDA 
0: Chamber I 6A, Lawyers' Chambers, 

Patiala House Court, New Delhi-I 10001 
Email: advocateishaansharma@gmail.com 

Ph.: +91-9555777622 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

Original Application No. 311 of 2022 

IN THE MATTER OF: 

DR. JEET SINGH Y ADA V 

VERSUS 

GOVT. OF NCT OF DELHI & ORS. 

AFFIDAVIT 

... APPLICANT 

... RESPONDENTS 

I, _ _:_(<_. k__c___::·4"-i,-'y---'-t4---'----__ s!o .{' fl· /. C. , c; I Y ~ed about _ 

years do hereby solemnly affirm and state as under: 

I. I state that I am presently working as ------'~==---_.,£4 /----"'C,=f-"·vJ=_,_' ____ ,, in 
J 

Delhi Development Authority and as such, in my official capacity and based on 

records maintained in the office, am conversant with the facts of the case and 

competent to swear this affidavit on behalf of Delhi Development Authority/ 

Defendant. 

2. I state that I have read and understood the contents of the accompanying 

response/ reply, which has been drafted by the Counsel under my instructions. 

No part ofit is false and nothing material has been concealed therefrom . 

3. That the annexures filed along with the reply are true/ correct copies of 

their respective originals. 

v,gA()1/ 
.( ..-.. 

4
. \:f n. ''(1'/'f • DEPONENT 

"}) 1\1 Co. . CATION: ' ' / ,J ,) 

,j, ;~ -----~~'t~!l, deponent abovenamed, do hereby verify that the contents of the 

;? •• / ab}viM,f1.~: 11 are true and correct to my knowledge and belief, no part thereof 

( ( .. is fal;re_ illl!1 othmg has been concealed therefrom. 
I • / ', 
\ , -
\ .·, . 
'· --- .. --, , .V~d at New Delhi on this 4th day of February, 2023. 

< . ..c'.•_'_,_•_'.:-,__:..c.---' <~-~ 

o his.:m ;.,,_(,-.,, ;c·•.:·_,:. 

I 

,..,.,,.­

DEPONENT 
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DELHI JAL BOARD (Govt. of N.C.T. of Delhi) 
OFFICE OF A.C.E. (P) • 4 

Room No. 29, B-Building, Varunalaya, Jhandewalan 
DELHl-110005 

E-mail: djbwaterbody@gmail.com 

No. DJB/ACE (P)-4/2022/ ~<s:=n- 1':,'8,'2, ~ 

To, 

Dated: 21.11.2022 

The Superintending Engineer, 

Hort. Civil Circle-1/DDA, 
(Nodal Officer Water Body), 
Yamuna Sports Complex, 
Gate no.-1, Surajmal Vihar, 
New Oelhi-110092 

Subject: Details of Additional Water Bodies and Lakes being Handed Over to DDA 
and list of balance Water Bodies and Lakes retained by DJB. 

Sir, 

Please find enclosed herewith the list of 56 Nos. of Water Bodies as Annexure - 1 
along with the current status of rejuvenation related work. 

~5110s) 
Among these 'Nater bodies at serial number 1. 2, 4 to 10. 12 to 26 the rejuvenation 

treatment plant has been completed and commissioned. These are now·under one year 
O&M period. These are hereby handed over to ODA with immediate effect. 

(_l)l'll}.'.>) 
The water body at serial number 3, 11,27,29 to 36 are under construction / -commissioning phase and shall be handed over after the commissioning of these water 

bodies in due course of lime 

The list of the water bodies where rejuvenation work estimate were under process 
are also returned with immediate effect is as under: 

1. The water body at serial number 28. 

2. The water bodies proposed under AMRUT mentioned between serial number 
37 to 56. 

The Hauz Khas Lake, Smriti Van Vasant Kunj Lake rejuvenation work may also be 
taken up by ODA with immediate effect The cleaning work of San1ay Van (Lake 1 - 4) 
considered under AMRUT is also relurned to ODA 
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The Lakes owned by DDA wl1ere rejuvenation related work by DJB is in progress are 
as under 

·1. Sanjay Lake: Lake cleaning work along with laying of pipe line from Kondli STP 
to this lake is under execution. 

2 Bhalswa Lake: The Construction of intercepting drain along with cleaning for a 
width of 20 meter from the ban/1 is in progress. 

3. Tikri Khu rd Lake: The work of laying of effluent line from Narela STP to the lake 
is in progress. 

After completion of the above works, these shall also be handed over to DDA for 
fur1her necessary action. 

It is requested to take over the handed over water body and lake as per the above 
detail on as on where basis. May please acknowledge the receipt of this letter and 
preferably fix schedule to take over these water bodies/ lake within a week from the date 
of issuance of this letter. 

Encl. As above 

Copy for kind information & records: 
1. PS to CEO,DJB 
2. Member(WS) 
3. CE(QC/WB) 
4. Dy.SE(WB)-I 
5. AE.E/AE. 
6. M/F 

(Anil Bharti) 
ACE (P) 4 

• 

• 
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~fln;ra~. 
DELHI DEVELOPMENT AUTHORITY 

l'R1'ft Q~•fNl'II .n.1 
DWARKA PROJECT DIIIISION-1 

~!ftq9lffl, ~ -5, ~. -:rt~ 
CENTRAL NURSERY, SECTOR-5, DWARKA, NEW DELHI 
E-mail:- Q81Wd9dda@amal(.com Phone No,011-25O81394 

F .54 ( 19 l )SWO-9( DPD-1)/DDA/ A/ g,;,o 

To 
Assu. Engineer-fl 
D.PD.-1/0,0.A. 

The Tehs1ldar (Punjabi Bagh) 
Sub D1v1s1on Punjabi Bagh. 
New Del ht- 110041 Dairy No .......... ..J.f.J.._ 

n~tP. ........... ~l.::J .. ;;l~.!J.-
Sub Regarding expenditure of demarcation 

Ref Your letter SDM/PB/12087-88 dated 19/11/2022 

In reference to your letter on the sub1ect cited above. enclosed please 

find herewith a Cheque bearing No. 267166 dated 15/12/2022, amounting to 

Rs 2 .23,3001- 1n favour of Mis Jntech Engineering. excluding In-come Ta, 

amounting to Rs.24, 700/- on the demanded amount of Rs.2.47.000/-

You are requested to do the needful at an earliest, as the matter ,s listed 

before the Hon'ble Court on 20/1212022 

Encl: as above. 

) 
~~I~ .tf. ',s-1 
Executive Engineer/ DPD·1 
f?;. fij°, ID. I 1ITT11>1, -t~fa..,\l 
D. D. A./ owarka, New Delhi 
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DELHI DEVELOPMENT AUTHORITY 

~66 

1/ 
POWER OF ATTORNEY 

in re:-. 

.. l>r· .::r~ $1~0.h 'f~ 
U VERSUS 

PI ff/App. IP e titio n er IC om p I a in tan t 

... ~.-4 00' ........ D0fdt. of Resdt 

K~IOW /\LL to Whom t11sse presents srail come that I/We .. 5 Jc: k~ ;.O\l 1 7 1 l':, WClfkQ. 

De1hi Development A1.Jthomy on behalf of Delhi Development Authority the above 

named. /<~ /JG:: :3, ... do hereby ;;ppoinl. 

. IS ~A 1\1\1 SHA (Z M fl. ( t1/2.,,'ici."'t-l '2p 1:i)hereinafter called the Advocate(s) to be 

my/our Advocate(s) in t11e above noted case and au\horise him/them:-
To act, appear and p:ead in the above noted case 1r. this Court or in any other Court in which 

the same may be tried or heared and also in the appallate Courts 
To srgn, frle, verify ond present pleading, replicafons, appeals cross-ob1ectons, or petitions 

for executions, revis:on restoration, withdrawal, compror.1ise or other petitions, replies, objections 
written statements, affidavits or otr r-., ' - - ~,0 d necessary or proper for the 
.prosecution of the case in all its stc 1· ~ 2 

To frle and take back docur jiet money or printing charges 
'h t . t h J 'ICT occ DELHI COURT FEE .. 1a, may arise ouc 1ng or 1n any rr I 0LcT0230932K2os 2L 1/ 

To take out execut:on proc1 
1 1 

°2 
Nov 

2020 

acts and ;~11~;~:~:c~r~:;~; ~,:~:'~1✓l lllllllllllllllllllllllllDll!lm11mtmil :',~t~~h~~~~~~ :~th: g;~:~1c~\~;~ 
of the sard case / ~ ---=--=-:=======-::::1_ 

To appoint and rnst"uct~nv otr1er Legal Pract1t1011er aut11or1s1ng hrm to exercise the Powers 
and authorities hereby conferred unto the Advocates whenever they think fit to do so and to s1g11 the 
power of attorney on my/our behalf. 

And I/we the undersigned do hereby agreed to ratify and confirm to acts done by t11e Advocates 
of their substitutes in the matter as my/our own acts, as if done me/us to all intents and purposes. 

And I/we undertake that I/we or my duly authorised agent would appear in the court on ali 
hearings and will inform the Advocates for appearance, whee, the case is called 

And I/we undersigned to hereby agree to hold the ,'\rlvocate or their substitutes responsible 
for the resu!t of the said case in consequence of their absence fr,Jm the Court when the said case is 
called up for hearing, or for any negligence of the said Advocates or their substitutes. 

And I/we the undersigned do hereby agree that ,n the event of the whole or any part of the fee 
agreed by me/us to be paid to the Advocate remaining unpaid, he shal! be entitled to withdraw from the 
prosecution of the said case until the same is paid up 

IN WITH NESS WHEREOF I/we do hereunto set my/our hand to these present the contents of 

which have been understood by me/us this .... .... 0 . .'1. . ............ day of .. @ ..... 202-2__ 

ISH AfW .SH~R..l'1A C t>/2-½91-!'21:lt "'t-_) 
Accepted, \ G A J ,.. • .. r ,,, , _ , 1,, _. 
Advocate(s) C.,h • - / L,UvVJyow ~".>;~ 

foJ> o.Qo.__ Ksw.JL ~ I New ~ -l 
M: +91- q~~.S:':?-7-1-C.2-2 

DfcLHI DEVELOPMENT AUTHORITY for DELHi DEVELOPMENT AUTHORITY 
an, New Delhi-23 

E:. : ad VO(Di.lS ~.s ~ 
@~x.-~ 

J-161I16-17iP.Cell/U-5 

VIC) 
,Jl1orlty 
Jalhl45 
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